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[ E n g l i s h ]

N ew  T e leco m  C o m m itte e  in N ew  

B o m b ay

*99. S H R I P. K O LA N D A IV ELU : Will the  

M inisterof C O M M U N IC A T IO N S  be pleased  

to state:

(a) w hether a new Telecom . Com m ittee  

has been formed by the Telecom . Com m is

sion in N ew  Bom bay; and

(b) if so, the composition of the Telecom  

Com m ittee?

T H E  M IN IS T E R  O F  S T A T E  O F  T H E  

M IN IS T R Y  O F  C O M M U N IC A T IO N S  (S H R I 

G IR ID H A R  G O M A N G O ): (a) Yes, Sir.

(b) A Com m ittee with 13 M em bers was  

constituted. The composition is as follows:

C hairm an  

Alternate C hairm an

2

2 

1 

1 

1 

1 

3

—  Chief M in is te r, M aharashtra —

—  Chief Secretary —

—  Punjab Sector Fin. Institutions —

—  Consum er Activists —

—  Press —

—  Industries Association —

—  Rep. of C ID C O  —

—  Rep. of State Governm ent —

—  Rep. of Deptt. of Te lecom /(M TN L) and V S N L) —

[ T r a n s l a t i o n ]

B oard  for Post O ffice  S a v in g s  B anks

*100. SH R I M ADAN PA N D EY:

S H R I A N A N T A  P R A S A D  

SETHI;

W illthe Ministerof C O M M U N IC A TIO N S  

be pleased to state:

(a) whether Government have appointed 

a board for post office savings banks;

(b) if so, its composition and function
ing;

(c) whether the custom ers and the 

Departm ent are likely to get any special 

benefit with the appointment of this board; 

and

(d) if so, the details thereof?

T H E  M IN IS T E R  O F  S TA TE  O F  THE  

M IN IS T R Y  O F  C O M M U N IC A T IO N S  (SHRI 

G IR ID H A R  G O M A N G O ): (a) to (d). A state

ment is given below.

S T A T E M E N T

In order to advise the Governm ent on 

matters relating to custom ers’ service and 

other operational problem s of Post Office
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Savings Banks (PO S B s), constitution of an 

Advisory Board or PO SB  was ordered vide 

M em o No. 93 -1 /89 -S B , dated 15th June, 

1989. The Post Office Savings Banks are 

being operated through 1 ,44 ,084  Post O f

fices as an agency function on behalf of the  

Ministry of Finance, G overnm ent of India. 

The vast network of the PO SB s serve a  

clientele of 7 .39  crore account holders under 

several savings schem es, besides nearly 

3 .90  crores investors in National Savings  

Cerficates,Indira V ikas Patras and Kissan 

Vikas Patras. However, the D epartm ent did 

not have any forum for interacting with the  

investing public either at the lowest level of 

the post office or at the national level of the 

Postal Services Board. Orders have been  

issued for constitution of Advisory Com m it

tees at the level of Divisional Superinten

dents of Post Offices wherein PO SB s users 

will be associated. With the constitution of 

the Advisory Board, P O S B S  users new will 

have the opportunities of interacting with the  

decision making levels in the Governm ent. 

M em bers of the Parliam ent and representa

tives of the Banking institutions wherein they 

may be able to represent the custom ers’ 
point of view and dem and better service and 

facilities. The inadequacies of the infrastruc

ture of the PO SBs and other improvements  

needed for generating better customers 

satisfaction can be discussed at this forum  

and recom m endations m ade for im plem en

tation by the Governm ent.

The Departm ent of Posts as an agency  

Departm ent all have the advantage of as

sessing the requirements of the PO SB  users 

and the expertise of the Banking institutions. 

The recommendations of this Advisory Board 

will be passed on to the Ministry of Finance  

for bringing about modifications and am end

ments in the schem es in operation. The  

recommendations of this Advisory Board 

may also be helpful in working out new  

schemes for introduction by the Ministry of 

Finance.

The participation of the representatives  

of the S tate G overnm ents on this Advisory  

Board would ensure fuller cooperation in the  

mobilisation efforts by findings solutions to 

the operational bottlenecks. It is anticipated  

that the G overnm ent would drive trem en

dous benefits by having the Advisory Board.

T he  composition and functions of the  

Advisory Board are detailed in the Annexure  

below.

A N N E X U R E

C o m p o s i t i o n  a n d  f u n c t i o n s  o f  P o s t  O f f i c e  

s a v i n g s  B a n k  A d v i s o r y  B o a r d

Chairm an— Minister of S tate  for C om 

munications

Vice C hairm an— Secretary (Posts)

Co-Vice Chairm an— M em ber (Develop

ment), Postal Services Board

1— 4 Tw o M em bers of Parliam ent

from Lok Sabha and two  

M em bers of Parliam ent from 

Rajya Sabha.

5  Secretary, D epartm ent of 

Banking or his nom inee

6 Chairm an, Unit Trust of India 

or his nom inee

7 Nom inee of the Governor of 

R eserve Bank of India

8— 9 Two Nom inees of two state  

G overnm ents

10— 11 Two nominees of F ed era 

tion of Indian Cham ber of 

Com m erce and Industry and  

A ssociated  C h am b e r of 

Com m erce
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12— 14 Three m em bers of Posts 

Office Savings Bank users 

from States

15 National Savings C om m is

sioner.

16. Leader, staff Side, Joint 

Consultative M achinery  

(Departm ent)

17. M em ber (Secretary )-~D ep- 

uty Director G eneral (Sav

ings Bank Operations)

The Chairm an of the Advisory Board of 

Post O ffice Saving Bank wil! have the power 

to co-opt any other expert from special fields 

as found necessary. The Board will be re 

constituted after two years. The tenure of the  

non-official m em bers will be for 2 years after 

which they can be either re-nom inated or 

fresh nominations m ade in their place.

T he  functioning of the Com m ittee will be 

to advise the Governm ent on matters per

taining to Post Office Savings Bank opera

tions, Custom er Service and such other 

m atters as m ay be refei red to the Board from 

tim e to tim e. Its recom m endation will be 

advisory in character and the Board will meet 

ordinarily once in 6 months at New Delhi, but 

if necessary, meeting can be arranged at 

any other place in India with specific ap 

proval of the Chairm an.

[E n g lis h ]

P re s id e n t’s  A ssen t to  W e s t B engal 

L an d  R e fo rm s  (T h ird  A m e n d m e n t) B ill, 

1986

805 . S H R I A JIT  K U M A R  SAHA: 

S H R I M ATILA L HANSDA:

Will the Minister of HOME AFFAIRS be

pleased to state:

(a) w hether G overnm ent had received  

the W est Bengal Land Reform s (Third 

Am endm ent) Bill, 1986;

(b) if so, when; and

(c) when the Bill is likely to receive the  

assent of the President?

T H E  M IN IS T E R  O F  H O M E  A F FA IR S  

(S. B U TA  S IN G H ): (a) to (c). T he  W est 

Bengal Land Reform s (Third Am endm ent) 

Bill, 1986 was received on 2 9 .1 2 .8 6  and 

assented to by the President on 30. 4 .89 .

[ T r a n s l a t i o n ]

O p en in g  o f P o s t O ffice s  in B ih ar

806. S H R I V1JAY K U M A R  YA D A V: Will 

the Minister of C O M M U N IC A T IO N S  be 

pleased to state:

(a) the district-wise num ber of post- 

offices proposed to be opened in Bihar dur

ing the year 1989-90;

(b) the num ber of applications pending 

for opening of new post-offices in N alanda  

district, Bihar and the locations thereof; and

(c) the tim e by which the decision is 

likely to be taken on pending applications?

T H E  M IN IS T E R  O F  S T A T E  O F  THE  

M IN IS T R Y  O F  C O M M U N IC A T IO N S  (SH R I 

G IR ID H A R  G O M A N G O ): (a) The informa

tion is given below in the Statem ent.

(b) and (c). T he  information is being 

collected and will be laid on the ta b le  of the 

House.


